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Type of acco Number of units a.Hotted 
mmodation during 

1983 1984 

(Uplo April, 1984) 

Type-A JJO 118 

Type-B 860 235 

Type-C 1 6 26 

Typc-D 38 10 

Type-E 56 21 

Type-E-l 37 7 
--- ---

T tal : 1487 417 

Cta -wi e r ord of Government 
employees is not maintained. 

Allottn1ent of d to D ducat ioo 
Soc· ty K rol B h 

10255 . PROF. NARAIN CHAND 
PARASHAR : Will the Mini tcr of 
WORKS AND HOUSIN be plea ed to 
stale : 

(a) wheth r the Land Developmen t 
Office in or around 1966 bad allotted 
plot to S.D . Education o iety, D Jhi 
lo run the Government ided JVSD 
Girls Senior Secondary ho I at D-lf 
Jhandewal an EJc:to., Karol Bagh, New 
Delhi; 

(b) if so, wb ther possession of the 
Society has been given and if so, the 
date thereof; 

{C) if not what step his mini try or 
it agencies like DOA have taken to hand 
ever pos ession to the S .D. Education 
Society; and 

(d) the date by when thay be able to 
· do so and the reasons for delay ? 

THE DEPUTY MINISTER JN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTRY OF WORKS AND HOUS-
1NO AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 

MALLIKARJUN) ( ) A pJot of 
land mea uring 1.4 acres which w 
earJier pine d with th DOA for care 
and maintenanc had been allotted and 
the physical po ses ion handed over to 
the Society on 3 6.1 96 . How ver, three 
quatters obtained st ay orders from the 

Court ag21 inst the De1hi DevcJopment 
Authority. The Land & D velopment 
Offi e had reque ted the DDA to g t the 
stay order vacated arly. 

Repre entatfon for RcgularJ tioo of 
oulh Baliit Nagnr 

10256. PROF. NARAIN CHAND 
PAR AS HAR : WilJ the Minister of 
WORKS AND HOUSING be pleased to 
sta te : 

(a) whether a representation has 
been received by Government from the 
residents of South Balji t N ag r. New 
D elhi for reguJarisation of their colony 
by the DOA nd MCD; 

(b) if so, the decision takeo by 
Gov rrnen r on this rcpre entacion and 
the date of decision; and 

<c) if not the likely date by which 
the colouy would be r gularised ? 

THE DEPUTY MINISTER JN THE 
DEPARTMENT OF SPORTS, THE 
MINISTRY OF 'ORKS AND HOUS-
ING AND TH DEPARTM OF 
PARLIAM.f:NTARY AFFAlRS \S RI 
MALL!KARJUN) : (a) Yt· , Sir. 

(b) As the colony falls und r d ig-
nated lum area, it is under c n id ra-
tion whtther th colony should b di.:ve-
loped under the sch m" for Environ-
m ntal Irnprov ment in Urban SJums. 

(c) It is not feasib le to specify any 
date by which the colony will be regu-
1arised. 

Nation J Milk Grid 

10257. IRI A. EELALOHl HA· 
DASAN NADAR : Will the Mini ter 

• of AGRICULTURE b pie ed to tace : 




